Title: Need to fulfil demand of Goa freedom fighters regarding pension and other facilities.
12.56 hrs.
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MR. DEPUTY-SPEAKER: Shri Rupchand Pal. He has given the notice.

...(Interruptions)

MR. DEPUTY-SPEAKER: | allow you to associate with this.

...(Interruptions)

SHRI RUPCHAND PAL (HOOGLY): In Dadra & Nagar Haveli, 82 freedom fighters of the Portuguese Colony have

been granted pension on 26" January last. But these 2,000 people, mostly aged, above 70, are sitting in a Dhama.
There is a formula given by the former Home Minister, Shri Indrajit Gupta, and Shri Madhu Dandavate. Under that
formula, they can be granted pension on the basis of the list of the Maharashtra Government. ...(Interruptions) You
should do something. ...(Interruptions) Let the Minister respond. ...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Pal, you have already raised the matter. | cannot compel the Minister to reply.

...(Interruptions)

SHRIMATI MARGARET ALVA (CANARA): Under the rules, they are required to provide records of jail sentences
but the Portuguese destroyed all the record when they withdrew. There are no jail records. So, genuine freedom
fighters of Goa have not received any recognition or pension.

13.00 hrs.

| am appealing to the Government to make an exception in the case of these people because their companions
know that they were in jail together, though there are no records because the Protuguese have destroyed them
before they left...(Interruptions)

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI RAM NAIK): Sir, since my name has been taken, |
am trying to clarify the matter. It is true that many Goa freedom fighters did not get the pension for the last so many
years. When | was looking after Home as Minister of State, we had made a start...(Interruptions)

MR. DEPUTY-SPEAKER: Please do not shout like this.



SHRIRAMNAIK Prof. Madhu Dandavate and other leaders have also seen the hon. Home Minister. As far as my personal information
is concemed, because | am not in that Ministry now, this issue is being looked into by the hon. Home Minister.




